BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTH ZONE, CHENNAI
Original Application No. 144 /2020(SZ)

IN THE MATTER OF :-

Dr. Sarvabhoum Bagali
Vs.
State of Karnataka and Others.

Affidavit

In this I, Dr. Lakshmamma W /o Nagaraju .M aged about 47

years Deputy Director, Department of Mines and Geology,

Bengaluru do hereby solemnly affirm and state as follows:

1.

I have been working as the Deputy Director in the
Department of Mines and Geology, Bengaluru in the
Government of Karnataka. I know the facts of the matter
from the records. The Deputy Director, Department of Mines
and Geology is the regulating authority over the sand mining.
Hence I am competent to swear to this affidavit.

Our counsel has drafted the report at my instructions
Contents of reply para 1 to 8 are true to thec best of my
knowledge and belicf. Nothing is suppressed.

This is my name and address above stated and contents of

above paras are true and correct.

Jow —

DEPONENT




VERIFICATION

I, the above Deponent do hereby verify that the statements
in Paras 1 to 11 are true to my knowledge and that no part

thereof is false and nothing material is concealed therefrom.

Verified at Bengaluru on the day december 2021.

Jowse

DEPONENT

IDiNTIF‘IED BY
ASSISTANT

Dept. Of Mines and Geology
BENGALURU.

Bengaluru i
Dated :0%1 2021

SWORN TO BEFORE ME
» QKQF—W Q”‘&“R,J

=
g'/ .. TURAMARI
W ADVOCATE & NOTARY
# 46/1, Behind Binny Mill
1st Main Road, Ganganagar Extr
BENGALURU 560 032




BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CHENNAI
Application No.144/2020

BETWEEN

Dr. Sarvabhouma Bagali Applicant
AND

State of Karnataka & Others ... Respondents

Additional statement of objection for the state
- of Karnataka

In this I Dr. Lakshmamma W/o Nagaraju .M aged
about 47 years Deputy Director, Mineral Administration,
Office of the Director, Department of Mines and Geology,
Bengaluru duly authorized by the Government of Karnataka
as Swearing and Litigation Conducting Officer do hereby

solemnly affirm and state on oath as under:-

1. It is submitted that the Applicant has field this OA
seeking several directions from this Hon’ble Tribunal to the
states. The interest of the Applicant regarding environment,
nature and more particularly about sand mining from
ponds, lakes, tanks and nallahs is highly appreciated. The
applicant has also sought directions to the Deputy
Commissioners of the Vijayapur and Raichur District to
submit reports of the details of sand quarrying leases given

for ponds / lakes / nallahs etc.
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2. It i1s submitted that state of Karnataka has filed
detailed counter to the application. It was reported by the
counsel for Karnataka State that this Hon’ble Tribunal
directed to get some more particulars. Hence 'this Additional
Objections is being filed. It was reported that following were

the observations of this Hon’ble Tribunal.

a) Statements filed are silent on the penalty imposed on

the people involved in the alleged illegal mining.

b) What were the penalty (if any) imposed on those
involved in illegal mining and whether their clearances

have been cancelled.

c) What action has been taken after the said illegal

mining having been brought to light.

3. It is submitted that reports were called for from the
District of Vijayapur and Raichur. The copies of the reports
with true translation in English are submitted with this
statements for kind consideration of this Hon’ble Tribunal

at Annexure-R3 & 4.

4 . Itvus éubmitted that Government of Karnataka is taking
stringent action to control and prevent illegal sand
quarrying through out the state. The Geologist employed in
the particular Districts are entrusted to keep vigilance on
the matter. further the officers of the Police Department,
Revenue Department, PWD, and Forest have been given

powers to take action against illegal sand mining. Officers of

Jowsr —



Village Panchayat are also taking care of illegal sand
mining. The Government of Karnataka through different
Departments has appointed Home Guards specifically to
watch the sand mining. Police are also deployed for the
purpose. There is a proposal before Government to create a
separate protection force to prevent illegal mining.
Checkposts are established at relevant, important, key
points. Un-authorised village roads leading to ponds, lakes,
nallaus, rivers etc have been blocked by either causing

trenches, or constructing cement pillars etc.

S. It is submitted that sand blocks are identified by the
Department of Mines and Geology. They are auctioned so
that there is Scicntiﬁc, sustainable sand mining. It prevents
illegal sand mining by third parties. The vehicles of the
lessees are fitted with GPS to keep watch over the
transportation. Weigh bridges and CC Cameras are fitted at
important places. Transport permits are issued. Often they
are intercepted to check if there is multiple transportation
on the same permit. In case of violation of Rules and
illegality, cases are booked. If the parties come forward to
compound, they are compounded as per Rules. When the
case is not compounded the complaints are filed against

them in the concerned courts.

6. It is submitted that State Government is taking
necessary steps to prevent and control illegal sand mining.

When compared to the legal mining, recovery of royalty,

losas—



regulated  Scientific = quarrying, transportation and
distribution of sand to the public, illegal sand mining is
under Control. The sand policy 2016, 2020 and the
directions of this Hon’ble Tribunal are strictly followed while
identifying sand blocks, quarrying, transportation and

distribution of the sand.

7. It is submitted that sand mining by the State
Government is as per Rules, sand Polices and guidelines,
directions issued by this Hon’ble Tribunal. De-silting of
ponds, lakes, tanks and nallahs are not done opposing or
affecting environment. They are necessary for existence
maintainance of tanks, ponds etc. Otherwise they are
damaged or mis-used, collection of water is reduced,

stagnation of water pollutes the water, unfit for use.

8. It is submitted that Applicant has not stated what are
the illegal activities, prohibited activities found by him. He
has not suggested any curative solutions. The applicant
could act the information sought for in this Application from
the Government by filing applications. His intention in filing
this application is to simply harass the Government and the

Department and gain unlawful publicity etc.

Hence it is submitted that the application be dismissed

Jouasn—

Bengaluru RESPONDENTS
Date: 08.12.2021

with costs, in the interest of justice.
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Office of the Senior Geologist, Department of Mines & Geology
Vijayapur Dist.
PWD Compound Station Road, Vijayapur-586104
Email: sgbijdmgka@gmail.com Phone no: 08352-297057
No. Sr.Gv/GBuE/BJP/2021-22, ][;73 Date: 06/12/2021

To

Director

Department of Mines & Geology.
Bangalore.

Respected Sir,
Sub: Submitting the affidavit as per order passed in [.A. No. 144/2020
by the Hon’ble National Green Tribunal, Chennai regarding.
Ref: 1) Head office letter No.DMG/Sand/NGT/OA.144 of 2017 (S)
Chennai/2019-20 Dated: 17.11.2021.

s ok ok ok ok

With reference to above cited subject & reference, pertains to the case O.A.
No. 144/2020 filed on the file of National Green Tribunal Chennai, action taken in respect
of unauthorized sand mining in a decree issued by the Tribunal on a valid Tribunal order
dated 10.12.2021,no unauthorized sand mining has been detected in ponds and lakes in
Vijayapur District. The details of the action taken by the District and Taluka sand
committee on unauthorized sand mining activity in the river bed during the past three years
are as follows:

The Action taken against unauthorized sand mining activities in the river bed in
Vijayapur District from the year 2018-19 up to October 2021 are as follows

Unauthorized sand mining Unauthorized sand Transportation Unauthorized sand Stock
Year Detected | . Penalty Case Detected _Pena[ty Case Detected .Penalty Case
cases impased R, No. cases imposed No. cases imposed No.
In lakh Rs. In lakh Rs. In lakh
2018-19 2 0.50 1 167 18.99 158 12 0.00 12
2019-20 0 0.00 0 0 0.00 0 0 0.00 0
2020-21 2 0.00 0 9 3.90 0 0 0.00 0
2021-22 0 0.00 0 0 0 0 3 0.00 3
Total 2 0.50 1 176 22.89 158 15 0.00 15

The District Sand Committee has already installed temporary Check posts for the
control of illegal transport of sand mining at Shiradona, Zalaki and Moratagi Village in
Vijayapur District to control illegal sand mining and transportation,steps are being taken to
establish check post at B.Salawadagi, Talikoti Taluk and Nalatwad Village in Muddebihal
Taluk, said information has been submitted for your perusal and further action.

Jaxsy —

)
2eputy Director (Min, Admn) \ 2| i.'

Dept. of Mines % Geology 53n103;'t§im @%&%
Bangalore-560001 Yo PCPE mes'&
saiiiui Jeph VA MY ARp e

Yours faithfully,
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Establishment of Check Post to Prevent Unauthorized Sand Mining Activity
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Annexure-1

List of Sand Leases as per KMMCR-1994 Amendment-2016 of 31 (R) New Sand Policy.

lows

30.4.2020 3 apuly Director (Min. Admn

SL % Name of Extent Block EC Grant Date
No. Name of theleaes Q% o itinge River/Nala | (Acres) | No | Quantity & Validity
List of Sand Leases in River bed
1 [Sri. Anand.B.Doddamani RAIOS4 Arshanagi Krishna 12.20 il 33,000 12.06.2017 5 Years
2 Sri. Venkanagouda S Patil RAIOS7 Arshanagi Krishna 12.20 2 38,000 12.06.2017 5 Years
3 [Sri.Anand.B.Doddamani RAIOS6 N Malkapura Tungabadra 12.20 1 30,000 12.06.2017 5 Years
4 [Shri.Anand.B.Doddamani RAIOS15 Apparala Krishna 12.20 1 33,000 13.06.2017 5 Years
5 [Shri.Anand.B.Doddamani RAIOSS8 Apparala Krishna 12.20 e 28,000 12.06.2017 5 Years
6 [Shri. Santhosh B G RAIOS9 Madarkal Krishna 12.20 1 34,000 12.06.2017 5 Years
7 |Shri. Venkanagouda S Patil RAIOS10 | Chikkarayanakumpi Krishna 12.20 1 26,700 12.06.2017 5 Years
8 [Shri. P L Kamble RAIOS-20 | Chikkarayanakumpi Krishna 12.20 2 18,000 14.06.2017 5 Years
9 [Shri. P L Kamble RAIOS-19 Parthapura Krishna 12.20 1 21,000 14.06.2017 5 Years
10 [Shri. T Venkatesh RAIOSI11 Myadargola Krishna 12.20 2 49000 12.06.2017 5 Years
11 [Shri. Chandrashekar S M RAIOS16 Myadargola Krishna 12.20 3 30,000 13.06.2017 5 Years
12 [Shri.Anand.B.Doddamani RAIOS17 Myadargola Krishna 12.20 4 56000 |13.06.2017 5 Years
13 [Smt. Savitha B Melinamane RAIOS18 Karkihalli Krishna 12.20 2 30,000 13.06.2017 5 Years
14 [Sri. M Earanna RAIOSI1 Chinchodi Krishna 12.20 1 29000 08.06.2017 5 Years
15 [Smt. Savitha B Melinamane RAIOSI13 Nilavanji Krishna 12.20 1 45000 13.06.2017 5 Years
16 [Sri.Anand.B.Doddamani RAIOS14 Jolahadagi Krishna 12.20 1 38500 12.06.2017 5 Years
17 [Sri. P L Kamble RAIOS-21 Jolahadagi Krishna 12.20 2 48000 13.06.2017 5 Years
18 [Sri. Shivappa Basappa Maradi RAIOS22 Bagur Krishna 12.00 1 35000 11.10.2018 5 Years
19 [Sri. Panchakshari C Muddi RAIOS23 Karkihalli Krishna 12.00 I 35000 | 15.10.2018 5 Years
20 [Sri.Anand.B.Doddamani RAIOS24 Parthapura Krishna 12.20 2 35000 12.10.2018 5 Years
21 Sri. N T Murali Krishna RAIOS26 Singapura Tungabadra 12-00 1 35000 15.10.2018 5 Years
22 Sri. N T Murali Krishna RAIOS25 Umalipannur Tungabadra 12.00 1 35000 15.10.2018 5 Years
23 Sri. B Manjunath RAIOS27 Madlapur Tungabadra 12.00 1 35000 16.10.2018 5 Years
List of Sand Leases to Govt Works (Reserved to PWD)
24 |AEE, PWD, Raichur. RAIGOS03 Chikkalaparvi Tungabadra 12.00 2 41,989 | 04.12.2019 3 Years
25 |AEE,PWD, Manvi RAIGOS05 Chikkalaparvi Tungabadra 12.00 1 42,503
26 |AEE,PWD, Sindhanur RAIGOS04 Hedaginal Tungabadra 12.00 ! 44622 | 2.03.2020 3 Yedmerit, of Mi
27 |AEE, PWD, Lingasaguru RAIGOS06 Hedaginal Tungabadra 12.00 1 45,096 |5.05.2020 3 Years |- -~
List of Sand Leases in Nala
28 [Sri. M Sharana Basappa RAIOS3 Gonavara Nala 12.20 % 13,000 08.06.2017 5 Years
29 |Sri. M Earanna RAIOS2 Albanuru Nala 12.20 1 20,000 08.06.2017 5 Years

nes & Geology
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Annexure-2
Details of sand blocks notified to M/S HGML as per KMMCR-1994 Amendment-2020 of New Sand Policy

SL Taluk Village N;?:i:r (E;xct:;t) Bll\?sk Survey No. Remarks
1 Devadurga Myadargola Krishna 12-20 1 56,57

2 Devadurga Myadargola Krishna 12-20 6 2,3

3 Devadurga Konachapalli Krishna 50-00 1 39 to 44, 57

4 Devadurga Gugal Krishna 25-00 1 7to 10 .

5 | Devadurga Herundi Krishna 18-00 2 9612, 972, 9812, 99/2,107 (E“V'“’m“z“al
6 Devadurga | Hirerayakumpi Krishna 30-00 1 308/1,3/1,4, 5,6 Exﬁfgﬁi o
7 Manvi Yadivala Tungabadra 40-00 1 66, 65/2 Lease is in

8 Manvi Madlapur Tungabadra 25-00 2 199, 188, 64 process.

9 Manvi Umalipannur Tungabadra 25-00 1 3,4,141/2, 148

10 Devadurga Karkihalli Krishna 12-00 3 35/2, 36/2

11 Manvi Rajolli Tungabadra 25-00 1 185, 186, 187 & 189

12 Raichur Kadlur Krishna 20-00 1 376,371, 370, 369/2, 369/1, 5

Details of sand removal with silt in the backwater area of the Gugle Barrage as per KMMCR-1994 Amendment-2020 of New Sand Policy
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Sand removal villages

SU1 otk with silt in the SYnes of Scope App Remarks
No River Area

backwaters
1 eof (e Bonder.af * Reserved & Notified for the Hutti Gold | ..

Herundi, Yatagal Heruru village to the 1Sq Mines Ltd (HGML) caeguty|Lirecto
Devadurga A Krishna border of Kurkhihalli j Nant lof Mines _
R village including Yatagal Km Bl 7 e i E -4
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Office of the Senior Geologist, Dept of Mines & Geology, Raichur -584101

Translated copy

#1-4-156/165/181, Raghavendra Colony 1,B, Road, Raichur -584101 E-mail: dmgsgraichur@gmail.com
No:SG/DMG/mineral-Raichur/Sand/2021-22/1693 Date: 24.11.2021
FTO! |

Hon’ble Director,
Department of Mines and Geology,
Bangalore. ;

Respect Sir,

Sub: As per the order issued by the National Green Tribunal,
Chennai is O.A No. 144/2020 dated: 10.12.2021 with
regard to filing an affidavit.

Ref: Head office letter No: DMG/Sand/NGT/OA-144 of
2017 (SZ) Chennai / 2019-20, Date: 17.11.2021.
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With respect of the above subject and reference, with regard to case filed in the
Hon'ble National Green Tribunal Bench, Chennai vide O.A No. 144/2020, and the Hon'ble
Tribunal issued order dated: 10.12.2021, the committee has been directed to submit details
of the action taken in respect of illegal sand mining activity in streams, tank and lakes in

the district.

The details of sand blocks sanctioned by Tender-Cum-Auction in the river / streams

in the Raichur district are given in Appendix-1.

The State Government have brought the New Sand Policy-2020 on 05.05.2020 as
per this policy provision has been made to extract the sand available in I, II, III, IV and
higher order streams, rivers, Tanks, dam, reservoir, barrages and also in their backwater

arcas.



As per the new sand policy, sand deposits have been identified in I, II and III order
streams of Raichur district and yet to be notified by the District Sand Committee. Further,
no sand deposits have been identified and notified in any of the ponds and lakes of the
district. In the Raichur District identified sand blocks available in rivers and back water
area of the Google Barrage has been notified to the Government Corporation, M/S Hutti

Gold Mines Ltd for the extraction and de-siltation of sand.

The 14 check posts have been set up by the District Sand Committee Raichur, to
prevent illegal sand mining, transportation and storage. Home Guards were deployed
along with the Revenue, Police, Forest, Transport and Panchayat Development Officers in

the check posts. Details are as follows.

Establishment of Check Post to Prevent Unauthorized Sand Mining Activity

SI. | Nameofthe | SL | NameoftheCheck | Details of the Appointed |
No. Taluk No. Post Home Guard
- l: Karekal |
[ Raichur 2. | Arshanagi | 1
3.0 7" Mail
T ' 4. * Huvinahedgi -
2 Deodurga 5.0 | Gugal 12
6. Thinthani
e - 7. Mustur Cross |
8. | Kapgal Cross
3 Manyi 5, | CovemmentDegres P
| College of Sindhanur Road
_ 10. | Mudgal I
4 Lingsugur ' 11. | Yaradona Cross 10
(Gurugunta Road)
12. [ Javalgera o
5 Sindhanur 13. | Sripuram Junction 8
14, Dadesugur _




In Raichur district from the year 2018-19 to the end of the October 2021-22 following
are the actions initiated against the violation of the rules, including contractors, for illegal
sand mining, transportation and storage. The action also has been initiated against the
multiple sand transportation of vehicles, against over loading and against usage of heavy

machineries in sand mining.

e N "~ Unauthorized sand d
Unauthorized sand mining i 7 Unauthorized sand Stock
[ransporting
Year Penalty | No. of ; Penalty | No. of Penalty No. of
No. of 'cases collected | cnses l\.o. of cases collected | cases No. of cases collected S
indentified (In Rs. Lakh) ool indentified | (o Rs Lakn) Snkad indentified | (i ks, Lakh) Hoolied
2018-19 > 0 2 | 293 0 293 38 0.50 37
= M (379 vehicles) A1 _ |
2019-20 7 20.11 | 165 0.00 165 38 0.00 31
., ] (195 vchmle_s)
2020-21 4 0.00 4 243 34.46 149 29 10.83 14
2021-22 = JY . ' ] el - |
b 5 1.50 0 154 22.44 70 § 0.00 1
2021
Total 18 21.61 7 855 s69 | 677 116 11.73 93

The District Sand Committee took steps to prevent illegal sand mining and

transportation near the river bed by constructing trenches and concrete pillars across the

roads leading to the river bank. The said details are tabulated as below.

Wi

SL
No Taluk Village River Date Remark
| Raichur Ganjalls Krishna | 20.03.2020 The trenches are made (?n the roads adjacent to
ST 2% L N e nver k=
s e 202821 =7 3§
| Raichur Ganjalli Krishna | 7 052020 The trenches are made on the roads adjacent to
TA ) | the river
3 | Devadurga | Konachapalli | Krishna | o6 09 2020
4 | Devadurga | yokihalli | Krishna |5g 11 2020
6 | Devadurga | ooy | Krishna | 6155020 KR
7 Devefdﬁrga Bag;r | Krishna __25_20% __ i i




 Constructed 10 concrete pillars in 2 roads
adjacent to the river.

| Fitted with rock masonry in 2 roads adjaéénl o
the river.

~ Constructed 14 concrete pillars in | roads
adjacent to the river.

8 Devadurga Hetundi Krishna | 53 1 2021

9 Raichur Arshanagi | Krishna | 57 91 2021

1o | Raichur Karekall | Krishna | 57 01 5021

1] | Devadurga Basvantapura Krishnd | 20 91.2021

12 | Devadurga Gugal Krishna | 16 032021

13 | Devadurga Gugal Krishna | 51 03502 :
14 Devadurga 1 Gugal Krishna qéSTOZéEZ‘.—I___ - _

. 202122 N

|5 | Raichur Ganjalli Krishna | 25.04.2021

16 | Raichur Kadlur Krishna | 26.04.2021

17 | Raichur Karekall | Krishna | 57 04 2021

| | Raichur Kaillid Krishna | 57042021

~ Constructed 10 concrete pillars in 2 roads

adjacent to the river.

As per the above, the District and Taluk Sand Committee have taken strict action to

Depumﬂn. Admn)

Dept. of Mines & Geology
Banaalore-550001

prevent unauthorized sand mining, movement of vehicles in Raichur district.

Yours Sincerely,

Senior Geologist,
Dept of Mines and Geology, Raichur




Annexure-1

List of Sand Leases as per KMMCR-1994 Amendment-2016 of 31 (R) New Sand Policy.
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SL . Name of Extent Block EC Grant Date
No. Name of thelessee QL No Village River/Nala (Acres) No Quantity & Validity
List of Sand Leases in River bed
1 [Sri. Anand.B.Doddamani RAIOS4 Arshanagi Krishna 12.20 1 33,000 12.06.2017 5 Years
2 i Venkanagouda S Patil . RAIOS7 Arshanagi Krishna 12.20 2 38,000 12.06.2017 S Years
r-' 3 Sri.Anand.B.Doddamani RAIOS6 N Malkapura Tungabadra 12.20 1 30,000 12.06.2017 5 Years
| 4 Shri.Anand.B.Doddamani RAIOS15 Apparala Krishna 12.20 1 33,000 13.06.2017 5 Years
5 [Shri.Anand.B.Doddamani RAIOS8 Apparala Krishna 12.20 2 28,000 12.06.2017 5 Years
6 [Shri. Santhosh B G RAIOS9 Madarkal Krishna 12.20 1 34,000 12.06.2017 5 Years
7 [Shri. Venkanagouda S Patil RAIOS10 | Chikkarayanakumpi Krishna 12.20 1 26,700 12.06.2017 5 Years
8 [Shri. P L Kamble RAIOS-20 | Chikkarayanakumpi Krishna 12.20 2 18,000 14.06.2017 5 Years
9 Shri. P L Kamble RAIOS-19 Parthapura Krishna 12.20 1 21,000 14.06.2017 S Years
10 [Shri. T Venkatesh RAIOS11 Myadargola Krishna 12.20 2 49000 12.06.2017 5 Years
11 Shri. Chandrashekar S M RAIOS16 Myadargola Krishna 12.20 3 30,000 13.06.2017 5 Years
12 Shri.Anand.B.Doddamani RAIOS17 Myadargola Krishna 12.20 4 56000 [13.06.2017 S5 Years
13 Smt. Savitha B Melinamane RAIOS18 Karkihalli Krishna 12.20 2 30,000 13.06.2017 5 Years
14 Sri. M Earanna RAIOS1 Chinchodi Krishna 12.20 1 29000 08.06.2017 S Years
15 Smt. Savitha B Melinamane RAIOSI3 Nilavanji Krishna 12.20 1 45000 13.06.2017 5 Years
16 Sri.Anand.B.Doddamani RAIOS14 Jolahadagi Krishna 12.20 1 38500 12.06.2017 5 Years
17 Sri. P L Kamble RAIOS-21 Jolahadagi Krishna 12.20 2 48000 13.06.2017 5 Years
18 [Sri. Shivappa Basappa Maradi RAIOS22 Bagur Krishna 12.00 1 35000 11.10.2018 5 Years
19 [Sri. Panchakshari C Muddi RAIOS23 Karkihalli Krishna 12.00 1 35000 15.10.2018 5 Years
20 ISri.Anand.B.Doddamani RAIOS24 Parthapura Krishna 12.20 2 35000 12.10.2018 5 Years
21 Sri. N T Murali Krishna RAIOS26 Singapura Tungabadra 12-00 1 35000 15.10.2018 5 Years
22 [Sri. N T Murali Krishna RAIOS25 Umalipannur Tungabadra 12.00 1 35000 15.10.2018 5 Years
23 Sri. B Manjunath RAIOS27 Madlapur Tungabadra 12.00 ’ 35000 16.10.2018 5 Years
| '1 List of Sand Leases to Govt Works (Reserved to PWD)
24 |AEE, PWD, Raichur. RAIGOS03 Chikkalaparvi Tungabadra 12.00 41,989 | 04.12.2019 3 Years
25 |AEE.PWD, Manvi RAIGOS05 Chikkalaparvi Tungabadra 12.00 1 42,503 30.4.2020 3 Years W - Admn)
26 |AEE.PWD, Sindhanur RAIGOS04 Hedaginal Tungabadra 12.00 1 44,622 2.03.2020 3 Yeampty D‘ rectt ¢ 20100y
27 |AEE, PWD, Lingasaguru RAIGOS06 Hedaginal Tungabadra 12.00 1 45,006 | 5.05.2020 3 Years [) pt. of Mines **560 1
List of Sand Leases in Nala Bar"if*"“‘ -9
28 (Sri. M Sharana Basappa RAIOS3 Gonavara Nela 12.20 1 13,000 08.06.2017 S Years
29 [Sri. M Earanna RAIOS2 Albanuru Nala 12.20 1 20,000 08.06.2017 5 Years |1|\5 \\ — _
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Annexure-2

Details of sand blocks notified to M/S HGML as per KMMCR-1994 Amendment-2020 of New Sand Policy

K . Nameof | Extent | Block
. v ; ;
' No Taluk illage River (Acres) No Survey No Remarks
| 1 Devadurga Myadargola Krishna 12-20 1 56,57
2 Devadurga Myadargola Krishna 12-20 6 2,3
3 Devadurga Konachapalli Krishna 50-00 1 3910 44, 57
4 Devadurga Gugal Krishna 25-00 1 7to 10 2
5 | Devadurga Herundi Krishna 18-00 2 96/2, 9772, 9812, 99/2,107 gn‘f"omnemal
6 Devadurga | Hirerayakumpi Krishna 30-00 ] 308/1,3/1,4,5,6 . eare:_xce &f
[ 7 Manvi Yadivala Tungabadra | 40-00 1 66, 65/2 L:;;: 1150;:10
| 8 Manvi Madlapur | Tungabadra | 25-00 2 199, 188, 64 s,
| 9 Manvi Umalipannur | Tungabadra |  25-00 1 3,4, 14172, 148
10 Devadurga Karkihalli Krishna 12-00 3 35/2, 36/2
| 11 Manvi Rajolli Tungabadra 25-00 1 185, 186, 187 & 189
[[12 Raichur Kadlur Krishna 20-00 1 376,371, 370, 369/2, 369/1, 5

Details of sand removal with silt in the backwater area of the Gugle Barrage as per KMMCR-1994 Amendment-2020 of New Sand Policy

Sand removal villages
Sl Faluk with silt in the s s Scope App Remarks
No River Area
backwaters
1 Fereaitao boperigs * Reserved & Norified for the Hutti Gold
Herundi, Yatagal . o i 1Sq | Mines Ltd (HGML)
Devadurga i Krishna | border of Kurkhihalli ”
Kurkihalli village including Yatagal L
i e *Issued Letter Of Indent (LOI)
village , 12
mn
Dﬂput\' \..n ﬁl'\‘i ‘ ”Tj A\d )
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